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The House stands adjourned for lunch till
2.30 p. a.

The Bouse then adjourned for
lunch at fifty-four minutes past one
of the clock.

The House re; ssembled after lunch at
thirty-three m nutes past two of the clock,
The Vice-Chairman (Shri Arvind Ganesh
Kulkarni in the Chair.

RE: NEW TERMS OF REFERENCE
OF PRESS COMMISSION

SHRI S. W. DI [ABE (Maharashtra): Mr.
Chairman, S r, I want to raise a point of order.

THE VICE-C :HAIRMAN (SHRI
ARVIND GANESH KULKARNI): On what?

SHRI S. W. DHABE; Yesterday, the hon.
Minister...

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Just a moment. Let
me first see what this problem is.

Yes, Mr. Dhab>.

SHRI S. W. DHABE: On the last day, Sir,
the hor. Minister was pleased to make a
statement on the enlargement of the terms of
reference of th, Press Cor mission, and we are
to ask some clarifications or to make some
suggestions Sir, I would like to know at what
til le it would be taken up.
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THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): That I do not know.
I will enquire and let you know.

SHRI S. W. DHABE: That was to be done
today. Will it be taken up after this debate or
earlier?

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): That, T will just
check up.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING —conid.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Kalyan Hoy.
Not present. Shri A. P. Janardhanam.

SHRI A. P. JANARDHANAM (Tamil
Nadu): Mr. Vice-Chairman, Sir, this is a very
poor country, and I fear that the colour TV is
an ivory elephant for our country. Of course,
the idea of providing TV to the rural areas is
very much welcome. But, still, I think that the
radio should be given precedence over the TV
till we attain self-sufficiency. Cheap radios,
even at the rate of about Rs. 50, should be
the target.

Another thing is that our external serviceg
need to be revamped. Externally our policies
have to be well broadcast to the neighbouring
nations, and to impress upon the world, our
achievements and the need for our progress
have to be well stressed. Our external
services must be strengthened. Thei need for
powerful transmitters has been stressed often
by Members here.

Apart from all these things, every
Government has the temptation to become
self-laudatory. The Goebbelsian propensities
may sometimes overtake certain overzealous
people. Our Gov-ment should clear itself of all
such temptations. This morning the Minister
ruled out the minutes given to the
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[Shri A. P. Janardhanam]

Opposition (in the coverage of Parliament
proceedings) and the minutes given to the
Government, i have to emphasise that the
Opposition speakers are many and the
Opposition parties are many. The Government
has its own spokesmen, besides the Ministers.
Always the Opposition must have the
precedence. Democracy is a two-way debate.
Democracy is an adult form of Government
and the opposition points of view must be
taken into full consideration. Opposition
throttling and muzzling is never the way of
democracy. We are all very jealous of th,
liberties we have got, and everybody i, long-
ing to savour the luscious fruits of freedom.
Everybody here, some way or the other, is
thirsting for freedom. Some might hav,
languished in jails; some might have
undergone tortures; somej ight have braved
lathis; some might have gone very near the
hangman's noose. So everybody is a Jealous
guardian of rights. Every party stand; fo, itsl
ideals. The other day the cooing Bombay dove
and the Bengal tigress were ranged against
cach other Satyajit Ray painted our country
black. But truth cannot be hidden. We are a
very backward nation. That we have to admit.
We have our own social ills. We have to admit
it. There is adulteration, there is smuggling,
there is grand corruption, there is everything.
They are all there in developing countries. We
have to admit it. We have to search our hearts
as to where we failed and how we can set right
all these things. It can be only throgh powerful
media of expression. Full freedom of expres-
sion should be allowed to everybody. In
Britain you have soap-box orations in Hyde
Park. Here does the opposition have full
freedom of expression? Only when the
opposition is not muzzled, only when
everything is free,, only then we are fit for
democracy. W. know the attempts made
sedulously and assiduously; we know how
colours change with the change of
Government, how overzealous people try to
flock to the banner, beat drums and do
everything. So the opposition must have its
say- Small and medium
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newspapers must be encouraged. I have been a
journalist myself. The journalists, especially
small journalists, must be given full-play.
(Time bell-rings) Am 1 nearing the end of my
time? All right. Television is a costly luxury.
Let us have newsprint. At least let us devote
some space for forests,, for growing trees. If it
is not possible, let us concentrate on having
raw materials like bagass. and all that. I am
proud to hail my leader, the Chief Minister of
Tamil Nadu, M.G.R., darling of the millions,
who has made a very| successful use of the
film medium. Hi; film bagged him millions of
votes and the film songs were packed with our
own ideals. They led us to victory. So in our
State you should have advisory boards. Only
the State people know the localities., the
culture, the civilisation, the background,
everything. These advisory boards will play a
vital role jn focussing attention on everything.
Artificial integration won't stand. Integration
blossoms from the heaxts. We should respect
each other and as one interested in the States'
rights, I have to emphasise that the States'
liberties should be respected and the States
should be allowed to have their own say in all
media. Thank you.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Mr. Kalyan Roy,
please.

SHRI KALYAN ROY (West Bengal), Sir,
as [ have a very short time...

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Yes, very short
time.

SHRI KALYAN ROY: I know my time
and the tim, of others. Within the very short
time at my disposal, I will only touch three
points, namely, the AIR, its news broadcasts
and its 'Today in Parliament', which are
heavily biased in favour of the ruling Party.
There are hundreds of instances where the
criticisms of opposition parties are totally
suppressed and cut out. The viewpoints of the
Communists are particularly shut out, even
rather crudely.
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Mr. Sathe is a nice man and is a good
friend of ¢ urs. When we pointed out to him
th:,; black-out once, he wrote on the ITth
March, 1980 that the lapse is being brought to
his notice. Again md again this is happening
and on; is tired of pointing, it out to him. [t
has happened in the reporting on tl e Finance
Bill discussion. On the I'0th March we
pointed out and on the 21st he replied. This
time the reasoi was something else. He
wrote., and I quote; "I would, however, take
the opportunity to taring to your notice the
limitation of time in the AIR news bulletins".
At that time it was a lapse, this time it is
shortage of time. There is always tome excuse
or other with the result both the AH India
Radio and the TV ar, fast losing their
credibility.

During the J mata regime there was near
total suppression of news of the struggles of tl
e working classes, the kisan, and the: views of
the trade unions and he serious economic
offenceg or mis deeds of big monopoly
house; and big business houses. Daily
newspapers anl contours owned by the
topmost income-tax evader; of the country
will raturally suppress this kind of news. And
Mr. Sathe cannot do anything about it, as he
said during th, Question Hour. Therefor?,
people naturally expert the All India Radio to
give a bala iced picture and here they have
faih d. They have suppressed this kind of
news. Most of the people think UK is an
extension of the chambers 0 ( commerce. In
the last four years, 1976 to 1980. All India
Radio had put on air numerous programmes
on coal industry. Not a single trade union had
been invited to participate in the discussions;
not one. Only the top big bosses of mining
and Coal India have been allowed to
participate and, through the All India Radio
have slandered and vilified miners. On the 8th
August, If 78 I drew Mr, Advani's attention to
tl is. Shri Advani in his letter of Dece nber 28,
1978, said, and I quote: "Yon have rightly
pointed out that this is an omission in the
programme". But nothing was done. Again
and ai’™ this has been happening.
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On another occasion,, when we drew the
attention of Mr. Advani once again he
wrote to us on April 12, 1979, and I quote:

"AIR however did not cover the
statement of the trade union before the
strike since the AIR as a policy do not give
advance publicity to the proposed token
strike, go-slow and other agitations. So far
as broadcasting of current programmes of
coal industry in All India Radio and
Doordarshan i concerned, I appreciate
your viewpoint and in my earlier letter to
ycu I had also expressed my unhappiness
over the manner of the presentation of the
programme which has been conveyed to
the- producer concerned and I have been
assured that at a suitable opportunity All
India Radio and Doordarshan will explore
the possibility of presenting another prog-
ramme on coal to make good the omission
to which you have drawn my attention."

In the last four years in thi, programme,
not one MP. or one trade union either from
AITUC or INTUC has been called to
participate.

That is one thing. Now, we started this
session on the 23rd with , discussion on
coal which was totally blacked out. The
climax is that on that day in 'Today in
Parliament', it just stopped when the coal
discussion began. Mr. Sathe should be
ashamed of this. On the 1st July, 1980, the
Prime Minister called a meeting of th, 21
leading trade unions of the country. Mr.
Ramanujam was there. Mr. Srivastava wag
there. All the leading trade union
representatives expressed their opinions as
to what is wrong in the country. The Prime
Minister was sitting there from 3 to 7 P.M.
taking down notes. She listened to us very
patiently. Not a word was mentioned in the
AH India Radio. Only what the Prime
Minister said in three minutes was
mentioned. Not a word of what Mr.
Ramanujam said or what I or Mr. patel or
other AITUC or INTUC leaders said was
there. Is thig th, impartiality in the opinion
of Mr. Sathe? Is this a balanced pic-
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[Shri Kalyan Roy] ture? Is this not
presentation 01 news in a partisan manner,
shutting out the view of the trade unions? But
what is happening outside, Sir. In the Delhi
newspapers, owned and controlled by top
monopolists, jute and sugar ha-| rons, the
position is even worse, and whatever little
freedom we have it is under a cold and
calculated attack. Sir, on the 20th May, 1980, I
pointed out to the empire of Mr. Irani of the
Statesman and how Mr. Nihal Singh had to
pack up and go and Shri Irani decided what
was to be printed and what not to be printed.

What is happening in the Hindustan Times
today—owned by the house of th, Birlas—
Chairman ig Mr. K. K. Birla—is shocking.
One cannot believe that these things can
happen in the capital—i, 1980. Sir, democracy
has stopped at the gate of the Hindustan Times
Building. This js the position. Th, Hindustan
Times, in my opinion, today has been
converted into Tihar Jail by Mr. Khushwant
Singh. He took over on the 1st May, 1980.
From the 1st of May, 1980 till today, four,
top-most, experienced journalists have been
hounded out,, victimised and thrown into the
street. Sir, tne topmost journalists who were
working there for the last 15 to 20 years have
been victimised by both Mr. K. K. Birla and
Mr. Khushwant Singh. There is a saying in the
Hindustan Times that there is a gang of two
that is ruling the Hindustan Tim::s today. The
first to go was Mr. Parimal Das-gupta who
was writing the editorials for the last 15 years.
Mr. Khushwant Singh said: You cannot write
editorials but somebody else would do. Mr.
Parimal Dasgupta had to pack up and g°- He
took a long leave although he had five years
more to go. The next to go was Mr. Sundar
Hajan. What was his crime? His crime was
that he had written three articles— on,
regarding Mr Sanj'ay Gandhi during the
election times Artificial Blow Up; the second
after his tragic death and the third about Mrs.
Maneka Gandhi whom Mr. Khushwant Singh
proclaimed to be the next Prime
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Minister. The result? Mr. sundar Raj an was
sacked. This is democracy. Next, it was Mr.
Balram Tandon. The last to go was Mr.
Pritish Chakraborty, a man who has worked
for more than 31 years there. On the 9th June,
Mr. K. K. Birla asked him to meet him
(Time bell rings) What Mr. Chakraborty
went to meet Mr. K. K. Birla, Mr.
Khandelwal, another Director, a sugar baron,
was also sitting there. He was told by Mr.
Birla that Mr. Khushwant Singh wanted his
own men in top positions, whom he trusted.
Mr. Birla asked him: Can you go next week?
He said: Yes. Mr. Chakraborty had to go on
leave—and that also without getting proper
salary. Instructions as to what to print and
what not to print are conveyed over the
telephone, through teleprinter and the other
agents of Mr. K. K. Birla. This is democracy
that we are having. If thig is the freedom the
Pres; is enjoying;, the Press Commission Mr.
Sathe is talking of, will be futile ... (Time bell
rings) After these sackings, who will dare to
go before the Pres; Commission to give
evidence? Let the Press Commission take up
thisitem of the Hindustan Times ...

(Time bell rings)

My last point, Sir, iy about the film
industry, i will take only two minutes more.
I am finishing.

Mrs. Nargis Dutt has spoken, and I must
say that she has made an excellent
contribution to the film world and th, film
industry in Bombay and to make it what it i
today. We all know what is decent,, what is
culture, what is civilisation, what is beauty,
what iy imagination—all these stop at the
gates of Bombay movies. And this is the
creation of Mrs. Nargis Dutt. Sir, I do not
want to say anything more about Shri Satyaj'it
Ray, who does not need any defender. I can
only draw the attention of the House to what
Mr. Shamlal said the other day. The Bombay
Talkies “e "a dash of adventure in the form of
violence. It is thg new opium of the people.
Let those who make a lush living by legal
traffic in this drug do so by all means.
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But they ough . not to crib ,t those who
want the ¢ nema to create a coherent
imaginativ world of its own."... "Even an
aggiessive portrayal of poverty cannot do
any harm to anyone in a country dis
ressingly familiar with poverty. It ca 1
indeed do a lot of good by giving some
people a bad conscience and by goading
some others to action seekiig redress."

Finally, Sir, want to say to Mrs. Nargis
Dutt wl at Sham Lai said that "In any
case on y some on, deaf to the music of
this pcture would charge it with fouling
up the image of the country."

Lastly, Sir* i would say that the Press
Commissi in references are welcome, But
is be satisfied that the composition is
good and the people who have beer
nominated are competent? Is M.. Shishir
Mukherjee competent to ta :kle the
problems? We are surprised ,; to why the
outstanding retired jou nalist Mr.
Chalapathi Rau hag not be n taken, so,
Sir, the whole composition is so biased
that they would do little justice to the
reference. 1 would request the hon.
Minister to hav; a rethinking about the
whole thing

oIl SIETA AT (7ET NLW) 1 39-
qAqTETET WFRT, wAY FBHE O W
gaewl 34T AFIT AEAAT 97
frga dvarze  adrma &1 e
wrifoa g€ & 1 ¥ foE & aie
Fegdt F1aTy gt ¥ v §Ey
e fre smar wifgd | & g 9
wgra & s g7 frasa s fa o7
F #9T qFAT €1 sEEE 97 G
a¥ar ga faaE #1 sgege fawrlwi
F1 /Y eqiA § 7@ #gifa gg fadr o
arrad & faq 47 Pt off momfse
aedr & faw ags &1 o=0
TEeAqy § | sTwEw @ & FaATE
foe & Tar 1@ &, q=1T ATEYH &Y,
faaw e wggi7, TfdasT aft 79
wifns & %9 7% saw yilag &g
faar warar, efng o7 fady @€
zard faawr ageg fear qn 49n )
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dfas wg 37 foe & sifwg ag @hr
F1 ¢ & 1T whr ay w€ B fw
SR qeq gATA W Mg & 5,
Fifs w1 wreasy marfos afwds o
9y AT g, wAw faar wig
grrfas quiz geag 780 g1 =,
gdifama  #e FwrEiTgEl ¥ famr
& T aaEt & geqAr T AT
W99 | g9 ug Fo9AT q@i & AFA
fo afa & wray sl ol A
i &<t ¥ 9T @ w@a | IHIEQ
w1 g g v § fa Wsar s danfasa
#1 foamrga 3m % wr faaradle @
§ famm gwrafeg ar sar &l
gt | zafen o wow wigey ¥ wfd
farart @9 graT Fifzy, gW Sad AE
&\ frar g el @ afq w717 gAT
aifgd waw W@ €, w\W@iw WA
wfyriz 4§ 39 geg £ @t AT AT
§ dar it g6 o wr F zacd O
wgeg € W7 gAY § e & 9 )
W< AT wi eIt ) |
AT & A g7 wenAi o1 g™
FTAT EAT HT qga a1 @ ;g Ar
g | dfwm feafs #7 g 7 feafa
fawioss g 1§ wiTw WMAEA IO
wis waa g, fewa fegemm
dare ATeAwi ¥ fawiw &0 g7 ;A4
a1 sl | g ¥ owfaEAl F
gaare wEar &1 afeat @ r-r.m "
FH & FA 10 &% TEEH! arfzd |
ufew gt ¥W H 1.6 wfewi oyl
g1

ifeay ¥2@ 1 Weiaw anvaT g,
feafr 59 agaz § 1 @few {57 @
fromsms & 1 gaesy wfewEl F
ggae & wefei & NF a9 &
g“ﬁ’r aifed o= fF gwy @i @ F
S Fawr a7 w2 § ) afew  fEaar
F1 wgi g% aweaw g, wE  fEA
fog ag & favfea gon g W3S



187 Re. Working oj Min.

[ siywrea aw )

g HATAT F1 AIEAH FIFT @ w40
g, zafag faymr =0 sfywa fasra
gar & 1 &Y grafaai @ 8 D a@E
F1 FeqAr w1 7§ § AfFTqUeq ad
# 9.5 ®1F IqAsA E | IAST HIAT
g uF rEdY FY AT AT IvAT §
w7 v =re wafral 1 oF &z
Frasg AT =ifgh 47 Qv a3 feafq
AT § AT 33 737 I07feafr 7
A AFNY 1 afew qf feivd &
7z 13%< faoan g5 fF o5 avwar
F P17 Weqr AT IANFaIT ATSAT
F favig F A7 F17 86 FUT 817
B 377597 ® 7, A fF agT w9
g1 J4TASTA ALHNIT, T AR
frermrstas feafy a1 Y asft & fs
% ZIT H FIT 84 MIKWAIMN Fex
AFTATTR 098 9 a1 11 Y 3q¢ g4f
a77 § F 71T IAF KT AMARA
# % w1 f5 frar 77 afgd ar fw
IT ATA0F FIF ITIAFAN F
¥ 37 afgT T gy fay G
T AT AT, ITF T3 TF F20
T3 qr qr 5 437 qis7q0 w7900
ESG TG EAREAR U (15 S-S E (I A
AT 0 A ¥ FIT AL fAIIT R
aryr s A1 Al W,
FF7 =1 F Fraaft $T08F &, 7730
frer ¢

T T IAIAT W AR B,
ZAFTT FEATAT FOFIT A,
RIE IR (C(ORE R £ (2 B (E (8
FAEE (I A S48 S (6 (N (2 C OO G
TI36 AT M AaiET s fe
MEEEIEECEIRECIEIEIE i fie2 i
¥ ias Q0 A 9947 530 F
FET arraran afi, afew zafag fw
T IFIFATT &0 9797 3 IFFRTT
2. 370 IAfATT w1 wIAT AN @
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Tar 2 ) g\E oaamr § & fRe anoR
g wiF: @A g fF 79 1979 &
o g% BATC F 160 T A & A%
49 Zqi ¥ A5 vz gz fefrew
qr, TR T TAHT 912 faar qr | WS
#AF MUz sFgE FAAAT A SFATATHAY
af A AT F 1 W =F quE
3gr3E AFATAI 9T gW wifwa @R
ar R EAIfadT ST & agy
G 7@ Aqd |

g gy ag a1 g fr Z@faee
oF FErerera F1 Wifear, st
Framsaw g 1 a8 dar sfaafwar &
2| FAFA ¥ da ¥ fasfam o9k
ufgsfas qo 39 afigrarg | afas-
far aw fasfas & a5ar & A
frrfar  =fasfar & 1 fafis
FIAA AN GAT P AFT § WK
Tare wgAm A fafas g1 asa &
zAfAr ¥@ weAw & O fawm
frar wtrar =ifgx « @fsa faar faor
¥ @ Ay {5 A frared fazy 30
i F afl & dar 0 oa@ gfew
Prafas aff &1 ary & f5 g 3A0-
frsr 1 fFT ®1 § gEaard  FTAar
F0z7 §, IV A F fAq, foar ¥
F faT ar AT F AT 1 w49
frarens AT AT &, FAY q9Y-
aqegs foar @@ ¥ #fwa dar
it g & fF 1A wr oF gar
FATT w0 Frar Frx faad o afy
Pfez et & frsfag & aF o Q@ s
& fp fAdTaf ®7 Agroar & e
w0 3% 3t frera gmr AT gaEr
st5 31% fear fraffer g o

T3t AF AT B AT R
g FEOT T A A FHIZATH AR
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safsqal ¥ A w7 gad ¢+ &
it ¥ ofefe aff g, zafro em
IR § afi 7 9Fq1 § ) Al =g
et FFar fv famw waar s A
FAALIA W owrardt & ogard &
IFT 1977 F waT ¥ oy f1 A
AN ¥ AT FAF U A
Yzigrg mre tfemr’ ¥ W O¥ e
otd IqT 3w fame frg

3PM.

SHRI KALYAN ROY: Should it
continue?

SHRI SHRIK/NT VERMA: No, that
should not continue. But, did you protest at
that time?

SHRI KALYAN ROY: If you see the
records, I initiated the debate. interruptions).

SHRI SHRIKANT VERMA; But I am the
victim. Did you say anything when I was
victimised?

SHRI KALYA IROY: Of course.

SHRI SHRIKANT VERMA; I do not
remember. But thank you very much if you
supported at that time. (Interruptions).

SHRI KALYAN ROY: I hold even now
you have t een victimised.

SHRI SHRIKANT VERMA; Nobody is
being victimis :d for having written something
whic] is not palatable to the Governmen . But
unfortunately because you belong to a certain
political party and it is your job to criticise the
Government, so you are  just overlooking
the facts.

a7 teqfq 9% 2 f% aumrear #
77 T w1 W@ & % § i Fuaar
fF e @ fdfy qF@r q 979
AT & | FATTTAET F Far wASw
g, zasr oftemr w7% @ Afaw
FTFIT T AEF & A7 TH1T 7 IW
T #1 T w4 fear & fR
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A9 FqT FAA 9T FYC
9 FT A &< | dfew S@E aw
FRIATCASAT § F77 T AAA XL FT
qEqAF F, T F IAH EANT
FIAT EAT #WifH Iadr FTaEwT H
F1§ Ageaqr g foedr awt ¥ aff
g g | I AANL W qeAg—
a3 FATAT-94T ¥ %0 10,000 N &
gff am 1 #few  @gafeEe ar
fa¥t &t aveag a9 oF  gwe
TTAT a7 95 | TOAT WK FE ATHAT
# ar wgat war g g fqwwar @i
¢ ? e @y wron g e g
93 Freafas wqi § Wy ¥ faw-
faa «ff g a1 & 1 afe  fawfaa
gAT &, qY ag gHreed g 1 3Aw A9
FE IFT G 4r | IETAT TEFT
famagraarg g7 91fq g & 1%
qATH-GIT FT AT KT AR SATRT
599 AAET FATAT ST | 59 w7 A
FER &1 freenfes F<ar gom AR
FP Foq Iy WA wfgd | & 3@
gl Fzar f& ¥ Few F@fEAC TR
F17 fF Furareaal & wrfasi 9%
AT (AT AT AF, IAN TH UGS
famy gfes s@ & t9g, afes
FarEATTAAt F wAartaEl ¥ fgg &
T F AU 9% F1 GE 99 A
Fifgy ot 39% @ sater | sgvar
faaras gifae st =anfag

JEI a@ ¥ B2 "R AW
a3t FT AT FAT FET 2 1 w@P AW
S q3i F1 qeds 2, § T oAar
& 212 aFi v afeqmr grir 1 aY
gfAar SR arAT FErAT-TE WY wiey
97 ¥ M g afqar e
JIAT FATATE 97 AT BT 9F )
zafan za% wme ¥ 9T A7 a9
I g o wfEw st o9 wmw
FATAIL-TAT FT ATAF g, ARIT Y
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[+t sitFre =mi)
sarar 3 AvfE mearr gnt #i
FaATA g wAY o ¥ FF a0 A
FgT 2 f& 9 a1 ¥ sy ==
AT grarad AR SR-AA™  qHIAI-
g1 Y faameq ifa ¥ ofwads &7
fagrg #77 § @grgar WO

3 T ag § O AW
Tr!ﬂ"tﬂﬁﬂ?iﬂa'—éaﬂg‘mé
gifs W § g e e
AT T3 AT I E AT A FH o=
T § AR wWF AR T g &
AT RAT EN, '@ AR ¥ @ aa
9T AT # f6T & faure #<Avr
g fiv wSt AW TSET w1 FAA
qrs T TT—a A wiwE @
AT AFAT—ATAT 60—70 FMF WY
fd g &, w3 fF fgely gmaT
lzﬁﬁrﬁ

%sﬂ‘(mnﬁﬁqwaaﬁ

WA ZT FW@ B oFfaw v

wfed |

wgt aF feedl &1 aTeqF & @
g3 faar 5 wgr AIq IaAl g1 §2a7
g 39 faq swdy T e §ammd
FI frenl #7 agd aTad F1 | Fat {7
FAFAT & 19 § I F2T AT FHT T FAT
AT & 47 | g IAET qFEIT H 47
o oF famr awad W1T Fo@waT & eFUa
gar wifs Fmw uw favm sgw g
fam®T w=1 wlv @ezfa ;T fawfoq
g iz fom & faw foew oF sef7 2,
FT g, AfeFT amg § agd & w51 7Y
T Y g MT F @0 T w AT
JATT & w7 § WA Qv w3 § afFw
e gy &1 gxdma 7 Jar
& fam fear o gt &1 maw 7 feed
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e § avag Faw mafuns g, foem

F1 swaRIA qgAaw@Ed & fau fEwan

ST 7T & W SHT S F ®©9 § fmar

o1 gt § Tafy feewat faar & cam

T3 g, axgfa g asgfasr aedigq
g fom awg ¥ izx gafa o1 9%
o 8 | zafen geashia ¥ F1 @=@i &

faet fagmar & #1€ gem =g g1 &Fdl

¢ | 39 uF =ufad %1 gew1 = =ufaq
& ag g gadr g fowdr us meaar
g1 W gHYT SHATTAT F1 ERAZ! 7T
g1 &1 wfaw & g w2l 5g a7 58
0 &3 gvaf ax Afaq a1, a3z
qermraE feenl a% 9gw 1ar §, FRIA
aF T TR

S| wFN VY ;. FTFEET H W AT

™I

|uAT FFT XG0 WX qfr ww
qraie wEY (o Ao dYo &13) ( FATAT
§ ggy gz w1 Aar |

= H\enq gut : 7T 2 sHEE
T g, ToFT QFal FFT F oL B
nval gg fawr g f& mwaam # foedy
10 a1 # moay afz # &7 3zt gor
& TUFT agd 937 A9 fHew SAAFI
B F AU.AU 0% awag & fyew
= F feaw § o) 97 fewiv ¥ vy
THIT F1 Fvg AT F ATAR § wrew
st Afy oAt =fen 9 oF @
g”r'-mva’hwrﬁal weT &
Hag 1 wgi MeqT g1 OF I FEH0
YT AT g, |fF qgoaw woad
¥ feem® o1 meaw &, vF ma gfesm
yuAIAT SEr g 1 @ 8 fawn ¥ sy
g 1 gz Afg wom &7 fesw s



193 He. Working of Miii.of [28 JULY 1980 ] Information & 194

F IR AT AT T A 91w § oWk
a1 g arg wmmfew fodi ot
a9 e St A e # fawe
g ZM | (Time bell rings)

ITgATERT v, # AUw A
I FGAT A E OF ar qfemaus
fefawm e s w3 et 78 fr et
¢ feaq g zut fawaa &1 afg=
T owme § 50 ° SqrEr qa-ufaam
agi & wwrferT g0 & | T wnr § ag oft
UF @A 3 g 1 femeer
aifzn w@ifF 3w & gamdi § 3o ¥
dfias apa-fr vger afafafuar 2
TEY &, ST AT At warr @ faeran
wifge | Ffem € sgEr 7 7 odnw
gzl & T £1 @ W Ay e §
sAted i wEEdr 2o wew
FATAT Aty i o afEr v wdr #
arfep om T AV g 3 7 e e
A TRAT W7 AeT A LA, a1 Ft ad
glEm w7 w1 TE Tz 7 ogw 0
qaferda fefar a1 frare s fen
fe wt T F Ta50 FTAT VW AT
foF SRT SHEN TG | THET HAAA A FAT
fiF T =0 ALTH HT AT A1E-

S A FLW R G

o W ITATEe wEEE, § 3 8
g3 fo o1 1 qwr vy 2, SAA
fare™ SIedt & S, qre T o, FET
¥, mfF g orrr e w1 wAl w1 E
wiae worg %% 2% | i g faene
& wrEwE qE AT | faenT F |y
At @ FEdr IE E, gfor ofr 3
gl &1 gwfeg zawr fasmT wo
wE LA wEerE & ofi g # v s
o< 7z Twer 90 i grsTeE Tl
ST R &, TR Fer e miem ¢ el
fafaem =i o T # oA T w
753 RS—T.

Broadcastina
T AR ¢t gw W am
o< frafer 1 aueradd, aft a0 g7
aaat g1 fawmg w7 T |

THE VICE-CHAIRMAN  (SHRI
ARVIND GANESH KULKARNI): Mr.
Murasoli Maran. Your party has six
minutes.

SHRI MURASOLI MARAN (Tamil
Nadu); Mr. Vice-Chairman, Sir, let me at
the outset congratulate the Government
for having abolished the licence fee in
relation to two-band transistors. But I
would plead with the Hon'ble Minister
that exemption should also be given in
respect of four-ban” transistors, because,
they are also inexpensive and India has
been ushered into the modern transistor
age- Secondly, I would also like to
congratulate the hon. Minister fo, the
efforts he has taken in regard to bringing
colour television. I am for colour
television, not in the sense that I like
colour or that it is a modern fashion. But
from the point of view of economics.
very soon, we have to change to colour. If
you do not do it now, you will be paying
dearer for it in future. For example, all
over the world the tendency is for colour
TV. So, in the near future we cannot be
importing those picture and power tubes.
Ultimately, it may fall on the Bharat
Electronics which will be obliged to meet
those requirements of transmission and
receivers, with the result, we may have to
pay a heavy price. So, from the economic
point of view I am for colour TV. Sir, out
of 40 countries of the Asian Broadcasting
Union 31 countries have introduced
colour TV, 7 countries have no television
network and there are only two countries,
India and Vietnam, which are still on
black and white TV. Moreover, Sir, this
question is as old as 1975. In 1975 the
Government set up a Technical Advisory
Committee to go into the question of
colour TV. They suggested a gradual
changeover to colour TV. Along with this
they also suggested co-existence
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[Shri Murasoli Maran]

of black and white TV. Sir, it is my
opinion that the colour TV should be
financed by commercial advertising.
Lord Thompson said: Television
advertising is a licence to print money. In
America on, minute advertisement spot
during prime time costs 80,000 to one
million dollars. So, it is my view that we
should go in for colour TV and it should
be completely financed by commercial
advertising. Then, Sir, advertising on the
broadcasting services is considered in the
developing world more as a part of the
process of economic modernisation and
enlargement of the traditional concept of
the market than an issue affecting
broadcasting policy. Sir, in our country
even though we are talking about colour
TV, the quality has not improved, it is
very poor, far from satisfactory. We have
not yet imbibed the television culture. In
fact, if you look at the TV, it is popular
because of the cinema content of it. We
have not developed the quality. I think
recently a survey was made in Delhi.
Most of the teachers in Delhi do not find
the school TV programmes useful and
most schools possessing TV sets, hardly
switch on the sets. This is the position.
So, the Minister should see that the
quality is improved, not with mor,
cinema content, but as a TV.

Then, Sir, we have to curb the
monopolistic tendency in the press. In the
words of the Press Commission.
Monopoly of thought is as bad as
monopoly of wealth. One way of curbing
the monopoly interest is to bring a
measure like the price-page schedule. |
know it was struck down by th, Supreme
Court, but if necessary, we have to
amend the Constitution. Only such a
measure would curb the monopolistic
tendencies of the press.

Then, Sir, even within the four walls of
the Constitution there are ways by which
we can help small and medium type of
newspapers. For example, article 269
provides that the Centre can levy a tax on
advertisements published in newspapers.
These
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taxes should be levied and collected by
the Union Government and assigned to
th, States. But So far, Sir, no
Government has taken note of this
provision. Here is a provision for
resources. You can levy taxes, but
because after collection the same are to
be given to the States, the Centre is not
very much interested in it. Again the
Fifth Finance Commission has gone into
the question of levying tax on
advertisements and they have said that
there is prima facie a reasonable source
of revenue. But so far it ha, not been
done. When Mrs. Satpathy was the
Minister, at that time I had raised a;
question in Lok Sabha. She had said: We
have prepared a report and th, same we
are submitting to the Finance Ministry.
Very soon we are taking a decision. But
so far nothing has happened. Now the
advertising policy of the Government is
also helping the monopoly press. For
example, there ar, as many as 10 news-
papers which claim 75 per cent of the
advertisement revenue from Government
channels—I mean both from the Centre
and the State Governments. For example,
in this year's Report,, in this list of
classified and display = combined
advertisements, about 62 per cent of the
amount spent for classified and display
advertisements, go to English and Hindi
newspapers alone. So they get the lion's
share. How about the other language
newspapers? They get , very poor
percentage, a very poor share. I would
request the hon. Minister to look into the
matter so that there will b, a rational
policy so that all the language
newspapers will get an adequate share.

I agree with what Mr. Kalyan Roy ha;
said. The other day Mrs. Nargis Dutt was
very unkind towards the guru of modern
Indian cinema, Mr. Satyajit Ray. She
said that poverty is projected in his films
in such a way in the other countries as
not to bring fame to the country. Sir, I
completely disagree with her,, with all
respect to her. She has said: "In which
home do we see snakes going back into
the huts?"  That i her question. It is
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really ridiculing a grand personality like Mr.
Satyajit Ray. In fact, we the commercial film
people have no right to criticis, Mr. Satyajit
Ray because he is an outstai ding personality.
In his films, he hag depicted not only poverty
but the Calcutta city life and the Bingal
famine i" su”h a way as nobody else in India
can do. We are all proud of him I do not
know how she levelled thi criticism. In his
films, poverty is depicted with sadness and
innocent dignity. What stands out is not
horror of j overty but the humanity, simplicity
tnd the indomitable Indian spirit. I do not
want to go further into it.

We know whit we get from the
commercial movies is two hours esca.-pade
for the pi or for the common man from his ur
interesting life which bring; romance with
vicarious joy of voyeurism. But it is an
industry. For example,, about Is. 200 crores
per year are collected as he box office
amount in the film industry. Out of every
rupee collected m the box office, 54 paise go
to the C overnment by way of taxes, 27 paise
i o to the exhibitor, 4 paise go to the
listributor. The poor film producer en get
only about 15 per cent of the ,.ross intake to
recoup the cost of prodi ction.

SHRI KALYAN ROY; What about the
poorest actor '

SHRI MURASOLI MARAN: They are all
taken can of Sir, the situation is very sad. Wc
should put the commercial cinema dso on a
sound footing. For that, they should get
institutional help for financing their films.
There is no such help given at all. No bank
will give t re film producer any money But as
a I industry, it collects about Rs. 200 cr >res
per year. It is a very sad of affairs. The film
Finance Corporation whit h is there now
cannot perform the job. They are taking case
of one particular section of art films— m the
out-of-way i'ilms. J would urge the hon.
Minister to go into the problem. Let him
create a Corporation like the IDBI which
takes care of the industry—not an apex
corporation but
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regional corporations—to give finances to the
film industry. Then all the bad I of the film
industry will vanish. They are paying
usurious rates of interest—ranging from 65
per cent to 70 per cent.

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): May I request you
to conclude?

SHRI MURASOLI MARAN: I will not b,
doing justice if I do not refer to the irksome
and thoughtless censorship which is
prevailing in this country. The Censor Board
members are appointed in guch a way that
many of them do not know anything about the
cinema industry. I would urge the hon.
Minister that in future at least if he appoints
Censor Board members, he should see that
they have knowledge about the cinema
industry. It causes hardship to the producers.
It is quite surprising what is allowed in one
picture in Malayalam is not allowed in a
Tamil picture; what is allowed in a Telugu
film, even if it is re-made is not permitted in a
Tamil picture. I can quote several examples.
For example one picture by name 'Paru-
vaththin Vasaliley' in Tamil was a re-make of
a Malayalam picture. It is a carbon copy. But
the Regional Committee of Censors objected
to certain portions. They went to the Central
Censor Board and finally appealed to the
Central Government also. In the meanwhile,
there was so much delay that the poor
producer, who was living on borrowed
money, had to come back. He measured all
the corridors of the 1&B Ministry but could
not achieve hi; object. Then he voluntarily
surrendered and agreed to cut all those
portions saying: "Please leave me alone and
give me the certificate". That was the
position. There is some illegality in the
present censorship system. When Mr. Abbas
went to the Supreme Court, the Supreme
Court passed certain strictures. At that time
the Attorney General of India gave an
assurance on behalf of the Government of
India that they would change the law of
censorship. ~ What they
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[Shri Murasoli Maran] meant was that the
final authority, the appellate authority of
censorship should not be a bureaucrat, should
not be a Minister; there should be a tribunal.
It should have the colour of a court, Sir,...

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): That is all right.

SHRI MURASOLI MARAN.... still that
loophole is there. In the Supreme Court the
Attorney-General has given an assurance that
very soon there would be a tribunal. In the
case of the picture 'Paruvaththin Vasaliley' if
there were a tribunal the suffering would not
have been there. I would urge upon to the
Minister to come forward with a legislation
creating a tribunal.

SHRI SYED SHAHABUDDIN (Bihar);
Mr. Vice-Chairman, sir, in the modern world
knowledge is freedom and true freedom is
discipline from within and not a compulsion
from without. A truly free country does not
really need a Ministry of Information because
a Ministry of Information tends to become a
Ministry of National Guidance and then to
become a Ministry of Propaganda for the
Government. I would, therefore, request the
House to consider whether a Ministry of
Information is at all necessary if we wish to
build a democratic polity in the country. In
fact, in a sense, | am inviting the Minister of
Information and Broadcasting to commit
suicide. In the modern society ...

SHRI V. P. SATHE: Not physically.

SHRI SYED SHAHABUDDIN:.. .the
media is the image and the image tends to
become a reality and the shadow tends to
acquire a substance. We know the power of
the media. The media can conjure ai saviour,
a hero, , leader out of the thin air, out of the
blue. And this brings me, therefore, to the
question why this Government has
completely abandoned the quest for
autonomy. You know, Mr. Vice-Chairman,
that the
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Verghese Report has been consigned to
oblivion. You know, Sir, that the Prasar
Bharati Bill is not going to be replaced. You
also know that the Mukherjee working Group
on the films Division has been disbanded. 4!/
this, therefore, is part of a pattern. This is part
of the quest for total power. This is a
Government which wants to acquire a control
over the body, mind and soul of the people.
We should not be taken in by the big, blue,
bubbling eyes of the Minister of Information
and Broadcasting, who i’ a very dear friend of
mine. We should not be taken in by his jovial
and friendly mien. Behind it lurks a mind
which is conspiring to control the! press, er
slave the spirit of the people. It is, therefore,
in this context that I would suggest that
indeed in this country they are trying to bring
in censorship through the backdoor, without
the emergency, of which many instances have
been given. For this I would thank the Prime
Minister who has chosen her Minister of
Information a,nd Broadcasting well.

I have just read the new terms of reference
of the Press Commission. They appear to be
comprehensive enough, but the composition is
not very inspiring, J am sad to say, and the
way the old Press Commission was asked to
pack up and go home left a very bad taste in
everybody's mouth. Indeed, the ownership
must be defused and monopoly control over
the press must be ended. But the Government
patronage is also responsible for distorting the
press. 1 would, therefore, think that the
Government control which comes through
newsprint quota and through Government
advertisements also needs to be regulated and
controlled. These means of control have really
assumed a scandalous proportion. I think one
way out would be to make the newsprint freely
available in th, market so that any newspaper
get, as much of it as it wants. And the
Government advertisements should be reduced
to the minimum and should be given purely on
commercial basis. It should not be, as we say
in Urdu: "Halwai ki dukan aur dada jaan ka
fateha". We know
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that English ar | Hindi newspapers capture the
bull of the advertisement expenditure of the
Government,, as has been pointed out. Tweive
other languages get only 37 per cent. This is
unfair, This loj sidedness must go. I would
also thirii , Mr. Vice-Chairman, that a
Newspape r Development Corporation should
b.; created, instead of giving indirect subsidy
through advertisement whi ;h also brings i,
control, in order t< finance and promote the
small and medium newspapers.

Mr. Vice-Cha rman, film is the
characteristic n edium of our age for artistic
expressi >n. The film industry has deep
roots. It has established great traditions. It
has become a social force in >ur country;
notwithstanding the cr ticism by one of our
distinguished ci lleagues, I think its greatness
lies ii that it has produced Satyajit Ray. "et it
not be a commercialised, , 1 ulgar medium a
narcotic for the pet pie, a meana of escape
from the daily drugery of life. Obscenity, sex
and violence seenT to detrmine the ¢ >ntent
of a film more and more. I was shocked to
read in the Annual Report that in 1979,, 126
feature films, 011 of 714, got 'A" Certificate,
and thus there was a rise from 5.3 per cent in
1976 to 18 per cent in 1979. Is it a sign of
maturity of the industry or 13 i a sign of
maturity of the audience o is it that there is a
growing maladj with which our social
system is suffei ing?

The report of the Working Group on
National Film Policy has just come in. I
hope the Minister will give it sympathetic
consideration and implement its main
recommendations. 1 would particularly
plead for financing a series of cinema
houses which should be very simple, very
austere to screen cultural films, artistic films
and good film such as th >se which are
financed by the Film Finance Corporation.
In that sense I welcome the setting up of the
Film Dev< lopment Corporation which is
going to take over the function of the Film
Finance Corporation also. It should also
serve as the chan-

[28 JULY 1980 ]

Information & 202
Broadcastina
nel for importing toreign films. Here also the
iopsiaed development must go. Most of our
turns come from tne western world, the U.K.
and the United States,, and the great
experiments in cinema i" the third worid are
not yet known to the people of India. That
deficiency must be made up.

Mr. Vice-Chairman, T would just like to
take a tew minutes mui>. ,.* are a
multilingual country, and the AIR must
evoiv©O a scientific basis for distributing the
broadcasting time, among the various
linguistic groups, that compose the service
area of a particular station. That will tane
away all the irritation and the sense of
grievance that arise from time to time.

I would also plead that emphasis on
Engusn must oe aoanaonea. And our trioute
to iaansKrit can perhaps be lowered. There
sfiotiid be less concentration on the speeches
of the President and. the Prime Minister and
perhaps 01 the Mmister ot miormation. I find
that the A.LLR. Archives is giving mor, ana
more time «> tnem. xney should try to record
the voices of our poets, our artists,, our
scientists and our great writers xor posterity.

The commercial service, I am told, has
become a den of corruption. That should be
Cleaned up.

SHRI N. K. P. SALVE (Mabharashtra):
You have forgotton the Members of
Parliament.

SHRI SYED SHAHABUDDIN: Well,
they have a chance to become Prime Minister
or Minister of Information.

The overseas programme—I would like to
draw the attention of the House to this—has
to be rationalised. (Time bell rings). Mr.
Vice-Chairman, [ will just take two minutes.

There are too many small prog
rammes of very short duration. There
is no sense at all in having a prog
ramme of less than 30 minutes dura-
tion. And these programmes are broadcast
on very,, very weak channels. 1, therefore,
welcome the sug-
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[Shri Syed Shahabuddin] gestion in the
report that in the next few years we shall
add two high-powered short-wave
transmitters.

Mr. Vice-Chairman, i know that by the
end of this Plan the present TV
programmes will cover only 35 per cent
of the area and IS per cent of the people.
Yet already they are talking in terms of
the colour TV. 1 do not know how many
families today in this country have TV
sets and how many TV sets are available
for social purposes. The TV was
introduced with a social mission. Has the
Minister any reason to believe that the
social purpose has been fulfilled or it is
anywhere near fulfilment? And he is
talking of the colour TV. There is no
rationale, no justification for the colour
TV for a poor country. It will not fulfil
any felt need of the people. It will invest
funds in a non-priority sector. It will
delight the eyes and the ears of chosen
elite, who will,, of course, utilise public
funds in the name of masses and in the
name of social education. Ugly truth, Mr.
Vice-Chairman, cannot be concealed
howsoever colourfully you may dress it

up.

On technology, the Minister has spo-
ken several times. Need comes before
technology. We can be content with the
absolute technology. We do not want to
chase and follow the affluent societies
whose appetite can never be satiated. Let
us first eliminate the bullock-cart which
is an obsolete technology; let us first
eliminate the plough which is an obsolete
technology. Let us first address ourselves
to the felt needs of our people, the basic
needs of our children in the schools
before we come to the colour TV.

Th, Publications Division can again
do much more than it ha, done so far.

THE  VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Please conclude.

SHRI SYED SHAHABUDDIN: One
minute more.
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I find, Mr. Vice-Chairman, that in
1979, 63 publications were in English
and 31 in Hindi, and all the other
languages of India put together had only
9 publications to their credit. This is
absolutely scandalous. This must be
changed.

Mr. Vice-Chairman, news-gathering i,
not the responsibility of the AIR. Their
special correspondents abroad,, to my
mind, are wasting time. But news-
gathering from our districts is important
and precedence must be given to it by
giving a certain amount of subsidy SO'
that they may have a telex linkage with
every district headquarter in India. (Time
bell rings). 1 have never exceeded my
time.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI): j
I know, but I have allowed you more than
the time given to you.

SHRI SYED SHAHABUDDIN:
Finally, Mr. Vice-Chairman, there is
rising discontent—I shall caution the
Minister—in the ranks of hi; own
Ministry, not only among the permanent
employees who are not gathered into one
organised cadre—the Central Information
Service is only a beginning—but ther, is
rising discontent among the temporary
staff,, among the part-time staff. 1 will
request him to look into the matter before
the situation gets out of hand and
explodes. 1 would, suggest that there
should be regular cadres for every
identifiable category of personnel that
come;, under hig care. Thank you.

THE  VICE-CHAIRMAN  (SHRI
ARVIND GANESH KULKARNI): Mr.
Ajit Kuma, Sharma is not here. Mr.
Dinesh Goswami is not here. Mr.
Chakraborty is not here. Mr. Alexander
Warjri.

SHRI ALEXANDER WARIJRI
(Meghalaya): Mr. Vice-Chairman, Sir, I
would like to speak, especially since the
time is short, on the working of the
Ministry of Information and Broadcasting
only in connection with the North-east. I
feel that like the other ! Ministries,, the
Ministry of Information and Broadcasting,
has also given a
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step-motherly t eatment to the Northeast,
except pi thaps Assam where, according to tt
¢ paper submitted by the Ministry, w have
Gauhati,, Dibru-garh and Silchir, ,nd
altogether they are about 200 KW of
transmitters. Imphal, 50 KW Shiliong only 1
KW; Kohima, 51 KW; Agarta.a,, 20 KW;
Arunachal Pradush has got the biggest power
station tuere; and in Aizawi, it . 20 KW. Now,
these centres are so weak that they cannot
reach the people. And vary often people are
keeping the ratio sets just as ornamental
things ir their houses, only for show. An India
Radio, Shilong, is dc?.;. ding on ( auhati
only. In fact, they never cal it All India Radio,
Shllioiig. They tail it Ail India Radio, ti -
Shillon ; in i;ute of the promise given by the
Ministry during the Janata regime that
Shiilong would hav, an independent centre
and that it will have a 100 KW transmitter.
One point whi( h I would like the Minister to
note here i that it seems that in the North-
east, an instruction has been given I ) Ail
India Radio that they should put out news
0iVy g is censored by t le State Governments
there. So manj distorted news items have been
given ay the All India Radio For example, tal
e the news item given by All India Radio,
Shiilong-Gauhati, o, the incident that
happened on the 2nd of June in which there
was a demonstration l, young children for
squating before the DCs court in Shiilong in
connection with the foreigners issue. All India
Radio announced that some of the children
got hurt by running and f-tiling. But actually
what happened vas—was an eye- witness
there—that the children were tear gassed and
v. ere beaten mericiless-/, by the CRPF Yet
All India Radio twice, not once, in the
morning and once in the evei.ing, was giving
news that t'ne childrer got hurt while running
and falling, hus totally distorting the news. It i
a totally distorted news. I would ike to submit
that All India Radio ihould have a reporter of
its own to ind out th, truth and report correct
ne Ms . Either report correct news or do not
publish any news at all. I would also like to
refer...

[28 JULY 1980 ]

Information & 206
Broadcasting

(Time bell rings). There is nobody else

from Independents group...

THE VICE-CHAIRMAN (SHRI ARVIND
GANESH KULKARNI): Th, Minister is
there. T'ne discussion was to be concluded at
3.30. We are already late. Now, I have
accommodated you. Otherwise, I could have
called the Minister,

SHRI ALEXANDER WARJRI: Another
thing I would like the Minister to enquire into
is the breaking of some contracts by the All
Indii Radio. For example, , month before last
a contract was given to a certain journalist to
speak in the All India Radio. This journalist
happened to, belong t° an opposition Party.
His speech was recorded. In the morning it
was announced that his speech will be
broadcast in the evening. But the speech
never came and when enquired the reply was:
Please ask th, State Government. I want the
Minister to enquire into this.

Another thing I want to say is what I have
heard just now from most of my friends. They
were speaking about coloure™ T.V. Everyone
is trying to get coloured T.V. We in the North
East consisting of 7 States cannot even dream
of a colour-lees T.V. Of course, we can see
T.V. programmes from across the border,
from China and Bangladesh. Should we take
recourse to this and see T.V. programmes
consisting of propaganda against our country?
I am really surprised that after so many years
there is not even a single T.V. centre in the
seven States of the North East. I would
request the Minister to kindly assure us from
the North East that at least by next year a
T.V. Centre will foe set vp in the North East.

SHRI V. P. SATHE,: Mr. Vice-Chairman,
let me begin by thanking all hon. Members
who have not only participated in th, debate,
but have made very valuable contributions. 1
will take all the valuable suggestions made
into consideration, although in
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the short time at my disposal it may not be
possible to reply to every single suggestion or
point. But you can rest assured that we have
tobulated and made a detailed note of every
suggestion and I will go into it and try to do
that we can to improve the working of the
media.

Before 1 take up certain aspects media-
wise, I would like to deal with two major
items of general importance which wer,
touched upon and which have been exercising
the minds of many hon. Members for some
time.

Much was said about my remarks allegedly
made in connection with the reporting of
crimes connected with rape incidence in the
press. I would like to clarify and say that
newspapers have a tendency to—as some
hon. Members also must have experienced
this—take something sensational from
somebody's speech and quote it out of context
and highlight it. For example, here 1 was
speaking ...

SHRI NARASINGHA PRASAD NANDA
(Orissa): You must be aware of the AIR's
sense of news value.

SHRI V. P. SATHE: T'i, only difference is
that the news value which the newspapers
find is sensational while what the All India
Radio finds is not sensational, but useful and
newsworthy. Now, what has happened was
that I was speaking at a function organised by
th, All-India Peace and Solidarity
Organisation and I was telling there that we
were not conscious in this country of the
effort which is being made throughout the
world and by outside agencies for
destabilising democracy and even the freedom
of our country. We don't take a serious view
of this because w, are not even aware of it.
What hapnened in Chile when the AVlende
Government was overthrown' Tie strategy
that was adopted ~ was
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one of infiltrating into the newspapers, of
bloating non-issues, of creating disaffection,
if infiltrating into universities, of totally
crippling and sabotaging the whole transport
system, encouraging fissiparouis tendencies.
All these things are a part, Mr. Vice-
Chairman, Sir, i would like to mention
through you, of an international strategy and
many countries have suffered because of this.
In our country, I was trying to point out, we
are just trying to come out of the traumatic
period of the last three years when the entire
time was wasted on non-issues. The whole
Government fell on non-issues because they
wasted their time on non-issues and wasted
their time in trying to persecute on, single
person and harass that person.

SHRI GURUDEV GUPTA (Madhya
Pradesh): The Shab Commission was there.

SHRI V. P. SATHE: They were interested
only in that. Mind you, that was harming our
democracy and I said that when I was a
Member sitting on the Opposition and I had
pleaded with the then Government not to
waste tim, on non-issues, but attend to the
major issues of nation-building programmes
and economic programmes of economic
relevance to our country. Somebody asked me
what the issues were according to me. I was
speaking at that meeting also and I said that
the major issues were the integrity of the
country, unity of tbe country, saving the inde-
pendence of the country and pulling this
country out of the quagmire of poverty. These
are the major issues and these cut acros, all
political considerations and political parties
and party lines and everyone who loves this
country has to apply his mind and energies to
this task. Be critieal, by all means; criticise
seriously, as harshly a; you can, to improve
the economic programmes of the Government,
if you want. But. tf you ! iide-track, if the
whole country is derailed on communal
clashes, for example,
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the fissiparous m ivements like the one you
see in tae "Jorto-Eastexn region raising their
hea is, what will happen to our country? The
whole North-Eastern region Will get cut off
and that is the stratt gy, and, therefore, I said,
if the nt wspapers blow up, give a four-cok
umn headline, to an item like toe or e which
happened at Baghpat, what \ ill happen. I said
in that very speed , Sir, that I tho-rougldy
condem led any crime of the natuie of
molestation of women. And, Sir, not only that.
I said that hanging was not enougl because the
nian would escape. Vthat should be done was
that the pu iishment should be, just a* they say
"an eye for an °y® and a tooth for t tooth", lik,
this that in these cases either the man should
be castrated or should be dismembered . In
that ( antext I said, "Please see thu because
after some time it becomes coui ter-productive
and then how easy j. becomes.". You de-
moralised even 'he police forces because it is
so e;sy. 1 have dealt with this as a lawye; in
many cases and I can tell you, it Is so difficult
to prove and establish a crime of this nature.
Now, if somebociy goes in a house for
inspection or r; id by toe police that is
necessary, some woman can come out, te?ring
her sari and shout: I have b;en raped. What
will happen? You will not b'' able to deal with
the law and order problem in this country if
you try to condemn them. If found guilty,
punish—punish harshly, by al' means. "Slow
what happened whe, no less a person, Sir,
than Shrimati Vijaya Raje Scindia issued a
public statement and she condemned the
police for mass atrocities of some poor, tribal
women. The next day we fnund, thosij very
women came foxwa'd to state that there was
no truth in the a legation at all. This
contmliction wis published on some fourtr
page or somewhere else, but the pvople...
Interruptions) There is andher instance in
Bombay. Such a fusf was male and the Radio
was critici ted about the story appearing in th,
' dian Ext ress about an incident of rape
molestrtion and then burning of a housewife
The newspaper jtself
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came out with an apology and contradiction,
that all that was a concocted story and lie. Sir,
I beg of toe House, through you, Sir, to
consider what happeny; when Members after
Members give a lurid account, reproduce
from the newspapers, of the molestation? It
not only harms the women; remember—but
y°" are doing more than what you are
condemning what is done in films, because
what is not smow, in the films you are
describing under the protection of your privi-
leges in this House. Sir, my hon. friends will
forgive me for saying that if some of the
newspaper editors who have been writing
these accounts were to be put on the couch of
a psychiatrist, I am afraid he may discover
that they were having somewhere a tinge of...

AN HON. MEMBER: Guilty conscience.

SHRI V. P. SATHE: No, not guilty
conscience, but having a vicarious
satisfaction from their describing or while
writing these... (Interruptions)

SHRI KALYAN ROY: This is not fair at
all.

SHRI V. P. SATHE: I cannot understand
how, while in the same breath you condemn
these atrocities gloating over th, description...
(Interruptions) It is in this context that I
called it a non-issue, compared to the entire
national perspective. But, unfortunately,
again [ was quoted out of context.
(Interruptions)

An issue is an issue or a non-issue only in
th, context of the perspective. (Interrptions)
Madam, an issue is an issue only in the
context of the perspective, it is in that context
that I was talking. I have gaid, for your
satisfaction, that I consider rape as a very
heinous crime, which deserves to be punished
very severely. Will you be satisfied with
that?... (Interruptions)

SHRIMATI
(West Bengal):

KANAK  MUKHERJEE
Aspersions  were
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made e.gainst the editors and journalists.
nterruptions)

SHRI V. P. SATHE: I would say, Sir,
before I conclude on this topic: Please do not
try to make political capital out of such
incidents. Please do not, .. (Interruptions) It
will be counter-productive. I have seen in
newspaoers, Sir, that the Lok Dal is planning
to launch a nation-wide campaign on this.
Why are you holding the Government
responsible—as if thfi Government is
responsible for such atrocities? Don't compare
the two things, i.e. atrocities on a minority
heirless community and stray incidents like
this against the Police. Don't try' to do it
against the police force. Xou will demoralise
it. That is what happened in your regime. You
have paid for it. "We are not going t j do it.

I (onie to another aspect of general
importance to which many Members incldinj;
Shri Kalyan Roy who spoke just no-v, have
referred. They have tried tc make it appear as
if since this Government came into power, we
are continuing with the attitude of the preiiois
Government in blacking out the Opposition
Members from the news Vulleting of the AH
India Radio.

SHR!. KALYAN ROY: I spoke about (he
struggle of the working class and particularly
about misneeds of the ] lig business and
monopoly houses.

SHRI V. P. SATHE; T will just touch that
point. Firstly, let me tell you that when I took
over, the first thing I did was to circulate and
call a m leMing of the Secretaries, Officers and
Iliads of media and to tell them that \v2reafter
there will be no such thing as blacking out
and irrespective of p< 1 itical parties and
views or con-victifu, everyone will be treated
with the r4m, respect as far as radio and T.V,
are concerned. I will give you exarr “les.
Maybe that we have not been able to have our
senior veterans
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like Mr. Pandey for radip talks. But let me
mention a few examples for your benefit. Sir,
a perusal of the script of "Today in
Parliament" or "Sansad Samiksha" which
deals with Parliament for th, months of June
and July shows that the prominent Members
of Rajya Sabha who have, time and again
expressed their grievances against the radio
were mentioned an a much larger number of
occasions than th, Congress (I) Members.

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): If it ig a fact, then it is also
discrimination.

SHRi V. P. SATHE; If you make a charge
of discrimination against my own party
members in favour of the opposition, I will
understand  it.  (In-terrupiions) 1  will
appreciate it. I arn sure that I will take care of
the grievances from this side. Let me quote
for your satisfaction.

SHRI JAGDISH PRASAD MATHUR: It
is because they do not speak much.
(Interruptions) Secondly, they seldom speak
sense.

SHRI V. P. SATHE: On  both
counts, you will appreciate that ~ we have
been fair to you. You have been speaking
sense and we have been reporting you.
You should be thankful to me. Just see the
number of time the Opposition Members
'have been quoted: Mr. Kalyan = Roy—27
times; Shrimati Purabi Mukhopadh-yay—18
times; Shri Shiv Chandra Jha —35 times; Shri
L. K. Advani—41 times; Shri Bhupesh Gupta,

the doyen of Parliament,—44 times and
Shri J. P. Mathur—24 times. As against
this, the leading Congress (I) Members

were quoted lik, this: Shri Ramanand
Yadav—15 times, "Shri Sh-yam Lai Yadav—
14 times; Prof. D. P. Chatopadhyaya, Shri
Prakash Mehro-tra and Shri Bipinpal Das—9
times each and Shri N. K. P. Salve only 7
times. (Interruptions) Now the facts speak
for themselves.
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SHRI KALYAN ROY: Not the number of
times but how many lines Mr, Salve got? VIr.
Salve must have got 200 lines.

SHRI V. P. SATHE; Sir, I do not
want to repeat myself................

SHRI NARASINGHA PRASAD NANDA:
Sir, Bfr. Salve will bear testimony to wl at the
hon. Minister has just now said. He hag been
mentioned only 7 times there. But he had
appeared thiee times on the television.

SHRI V. P. SATHE: Have some patience.
Mare i* coming. (Interruptions)

SHRI DIN -:SH GOSWAMI
(Assam). Mr. Minister, it appears that i" the
competition between the ruling party and the
Opposition, you never mention about us who
take a sober attitude.

SHRI V. P. SATHE: Sir, about lines, I do
not w mt to repeat because I have stated in
the morning in the House that the Opposition,
whose names have been mentioned, got 361
line; as against only 57 lines of the entire
Congress.

SHRI KALYAN ROY: Will there be a
joint enqui -y?

SHRI V. P. SATHE: Therefore, Sir, so
many times taey have been mentioned.
Therefor:, I don't think they can really have
a grievance.

Then, Sir, abort the talks, in the
'current affairs' jrogrammes.................

SHRI S. W. DHABE (Maharashtra) : How
many times have you been quoted on the All
India Radio?

SHRI V. P. SATHE: I have not compared
that but it was very negligible. I ma, al-so
like to clarify that in discussions and
programmes such as current affair where
eminent men and exports are invited from the
general society, hon. Members like Shri
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K. C. Pant, Shri K. C. Haldar, Shri
J.  P. Mathur, Shri Satish Chandra
Aggarwal, Prof. Dutt, Shri Prakash
Mehrotra have already participated in
these discussions. This is only for
two monVns. (Interruptions) Sir, 1
assure the hon. Members that here
after whether it 1is programmes on
the TV or the radio, subject to the
expertise and the interest that the
hon. Members show, they would be
invited. For example, concerning la
bour, whenever there is such an im
portant  ediscussion dealing with la
bour matters, j have no doubt, Mr.
Kalyan Roy would be invited--------------

SHRI KALYAN ROY; Our names are ¢JI
the black list.

SHRI V. P. SATHE: You are not
blacklisted. There is no black list.

SHRI KALYAN ROY: There is a list.

SHRI V. P. SATHE: There i, no black list.
So, there is no question of your name being
there on the black list.

Sir, I can also assure our revered, veteran
senior Member, Shri Pande, that I found out
on what occasions he was called i, th,
previous regime. I found, Sir, that particularly
when talk, were held o, such topics like the
life of Lai Bahadur Shastri, Shri Gobind
Ballabh Pant, Shri Jawahar-lal Nehru and the
reminiscences of th, freedom struggle, he wa,
invited. Ana I can assure him that we will
draw, I am sure, on his experience and rich
expertise both for the TV and the Radio.

SHRI N. K. P. SALVE; The only
concession to our party.

SHRI V. P. SATHE: Sir, now I would like
to d«al with items media-wise as biefly as I
can...

SHRI KALYAN ROY: Sir, he did not
reply to my question. My question was
specific. It is not a question whether you are
giving more cover-
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age to Mr. Mathur or legs coverage to Mr.
Salve. The pointed criticism is that sinc, the
Janata regime, the AIR and the Doordarshan
have been systematically, calculatedly
blacking out the economic misdeeds and
irregularities of the big business tfiat have-
been raised i, discussions in both the Houses.
That is what I critcised.

SHRI V. P. SATHE: Here, there is no
blacking out of anything. Sir, he again
referred to the meeting of the labour leaders.

SHRI KALYAN ROY: A brief account.

SHRI V. P. SATHE; I am saying about
that. The fact is that it was

broadcast on 8 o'clock bulle-4 p.M.
it not only conveyed

the labour leaders efforts to co-operate in
reviving the economy but also gave their
demands, for example, revival of the tripartite
body at the apex level and the names of
prominent labour leaders, including that of
Shri Kalyan Roy, were mentioned.

tin and

Now, Sir, let me turn to the other important
issue; media-wise which have been raised by
hon. Members. Sir, as far a, Vhe Akashwani
is concerned, | have to very frankly admit that
during all these years somehow the media has
not been given the importance that it deserves
and that it should be given in any democratic
free country. Sir, media, as they say, is the
second line of defence. In peacetime it
become; even more important because, you
see, today in the world there is virtually, if I
may describe it so, a media invasion taking
place. All powerful radios from all big
countries constantly blare their news and
views on the entire world. You can hear the
Voice of America, you can hear Peking, you
can hear the BBC, you can hear Moscow any-
where in any corner of the world, including
our country. Pakistan also can b, Veard mor,
powerfully. Dacca can be \eard more
powerfully. But
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our radio cannot be heard anywhere even in the
nearby countries.

SHRI KALYAN ROY; Not
the country.

even within

SHRI V. P. SATHE: Within the country
is another side of it and I will tell you of that.
You cannot hear Calcutta in  Delhi because
all capital radios wer, thought (f are regional
radios meant only for the regions with
the result that Madras cannot  be
heard in Delhi, Delhi cannot be heard in
Trivandrum, Delhi cannot be heard in
Calcutta, Patna canot be heard in Delhi, Delhi
cannot be heard in Patna and so on. What is it
due to?  If you look  at this, you will see
that we have neglected it so thoroughly
that  the result is that you cannot
be heard outside in th, world andyou
cannot be heard internally as well although
radio covers nearly 80 per cent of the territory.
But, unfortunately, when the population is
concerned, hardly ten per cent of our
population can take advantage because they
do not have the  capacities, up till now they
did not have, of having the radio sets.
Therefore, we are taking a two-pronged
view. Firstly, external publicity must be
strengthened and there is a proposal to have in
the Sixth Five Year Plan and even thereafter
22, as against only two at present, which
are weak, short wave stations with a power of
250 to 500 k.w.  Then along we will be able
to cover at least some parts of the world
outside.  This is one thing. But all that
means investment. If you treat the media as
having the lowest nriority, and if Members
of Parliament while talking in their
enthussiasm, say that other media are
important and this media is not important, then
you will have the situation as it is because
nobody can and I cannot create miracles as
far as technology is concerned, as far as
havin? lii"h-T>ower stations are concerned
We have a programme internally of having a
link, national of both medium wave high
power stations and F. M. stations.  If that
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is introduced, the 1, you will be able to have a
nationa hookup and a national programme to
hear all stations within the country. Now,
electronics has advanced so / luch that
technologically, all this is possible and not at
a veryheavy cost. I will come to that
presently.

Then, comes the question, in regard to
which my frier is have been agitated again and
ag tin, of television. About television, et me
say very clearly onc, again that I am not en-
amoured of or ju. t with the thought of colour
televisi in. If you have colour television; I do
not have colour television. It makes no diffe-
rence as far as personal approach is
concerned. When I came, I had a look at
television as a media, which wag ten times
more powerful than any other media, parti -
ularly, for a country like ours, where . have
our common man in the rural areas, who may
be illiterate, in termg of not knowing how to
iead and write, but he is not uneducated or
unintelligent. He carries the wisdom of
conturies with him and he has proved again
and again that h is capable of understanding
and adopting modern technology both in
agriculture and in industry. Such a wise
audience, but who do not knov how to read
and write. To them, m audio visual media has
the gre itest relevance and is of the greatest
use. Therefore, when I come, thf first question
that I had asked was How can I take television
to the ru al areas?' I know and I agree witr my
friend, Shri Shahabuddin, tha' it is an elitist
luxury today bee '.use it is restricted only to
some m tropolitan towns. But I am sure h, will
be very happy if he were to krow that
technologically, it is now pc <sible to reach
nearly all the electrified villages in this
country in the re notest corners, particularly,
in the 'STorth-East Region, where, we do not
have television as yet. but Sir, whe. this
INSAT comes, in 1982, it iH >e possible.
There, already, two trar <ponds have been
provided. What | am saying is that
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technologically, it is paossible, to reach twy
lakh village, electrified villages, in all corner;
of the country. Nobody has the capacity in the
rural areas. Obviously, no individual in the
rural area will have the capacity, hardly any,
as in the case of an individual in an urban
area, to buy a television set. Hence, in the
rural areas, it will have to b, a community set.
The State authorities like the Zilla Parishads
and so on, will have to organise to have a
television  set, which  would cost,
approximately, if you would like to have it in
colour, about Rs. 25,000 to Rs. 27,000, direct
receiving set; as they are called. If you want it
in black and white...

SHRI SYED SHAHABUDDIN:
According to your report, you have, so far,
only 1771 community sets in the village
areas. How do you raise it to two lakhs?

SHRI V. P. SATHE; I am speaking of the
potential. Today, it is true that only round
about metropolitan areas and wherever you
can reach, in the rural areas, you have some
community sets. (Interruptions). The ISRO
experiment which was made was on an
experimental basis. I am telling you, now,
after this experiment, the potential that we are
having in this country. Now, the question is:
What can be done with this? If you do not
provide for it, it would not be done, as you
said. The last Government, I remember, when
this was suggested to them, they just said Oh;
nonesense; we do not want ™ at all; what we
want i; an additional Rs. 200 crores to be
provided, to b, given to private organisations,
for adult education and we know what those
private organisations were. But here, when a
proposal comes...

PROF. RAMLAL PARIKH (Gujarat) :
When you are making a statement, please
make sure as to what you say. Read from
your own report of the Education Ministry-
Not more than 25 per cent of the money was
givento  voluntary  agencies.
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Seventy-five per cent was spent by the
Government themselves and of this Rs. 200
crores, only Rs. 20 crores have been used.
Hence, there is no question of Rs. 200 crores
wasted. When you make a statement, please
make sure that it is born out of facts.

SHRI V. P. SATHE: I said that is what
was provided and was not used
properly.

PROF. RAM LAL PARIKH: Are you
justifying illiteracy? Does your party stand
for illiteracy? Is this your programme?

SHRI V. P. SATHE: I will reply to you
some time later.

Therefore, the potential is, if you want to
reach the rural area, if you really mean to do
that, you have to provide over a period, in the
revised Sixth Plan, may be of the magnitude of
about Rs. 90,000 to Rs. 1,00,000 crores. You
will be surprised, Sir, this whole approach of
reaching the entire rural area of this big sub-
continent, particularly the inexcessible areas
like the North Eastern region where normally
TV studios and sets cannot be created easily,
could have been successful if we had spent on
hardware and software and also on the entire
transmission ground arrangement, over a
period of nearly six to seven years, only Rs.
400 crores. In a plan of nearly one lakh cror,
of rupees this comes to 0.4 per cent. Now
compare the utility, compare the impact for the
rural masses of showing to them educational
programmes in their own homes, bridging the
gap between urban and rural areas; not only
this but bridging the gap between various
regions having different culture; and
strengthening integrity and unity of the
country. Consider this and then tel] me
whether the whole programme was worth it or
it was not worth it. I am not having a fad in
technology. Let me tell this House that in
these
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modern days you canot afford to lay behind in
technology. And if you do, it will be at your
own cost only. All countries around you are
going ahead. Why are you unnecessarily
wanting to be stuck with obsolete technology.
Tomorrow you may need cameras and you are
not going to produce them. In th, near future
you may not even get camras for your black
and white TV because no camras are being
produced. Where will you go? You canot
export a single TV anywhere because no
country wants black and white sets. You have
the potential. If you wer, to manufacture
colour TV sets, you could be exporting them
at cheaper: costs, because of your cheap
labour, to many countries, including the
advanced countries. You could earn foreign
exchange. You are living in the modren
scientific age. You have the potential. You say
that you are tJ ' third largest country i, the
worvd with technological expertise, but in the
field of electronics—Mr. Era Sezhi-yan will
bear with me and support— even the smaller
countries like South Korea, Taiwan,
Singapore, Hong Kong, are exporting
electronic items worth Rs. 1000 crores
annually. Do you know that? You say that you
have a vast technological knowhow. Do you
know what is our export? Our export is only of
Rs. 40 crores and out of this the export for
consumer electronic goods is only of the order
of Rs. 6 crores. This is the position. In this
field you have the highest employment
political This, industry, not based on raw
materials can be started practically
everywhere. It gives the largest employment
to women. And w, have been neglecting this
industry.

I beg of thi; House and learned men to
please try to understand thig and support
advancement of this country with modern
technology if you really want to develop—as
Jawaharlal Nehru called it—scientific temper
in oar country. He used to lecture to masses
and tell them about scientific development
because he felt convinced that
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our common man i capable of understanding
the ad\antage of modern technology. Sir, 'his
scientific temper must develop. Th it is why I
talk of the latest TV today in the world—
which means colt ur TV. That ig why I talk of
colour TV—not because I have a fad the <
olouy, TV. It has been proved—w.-
experimented in Madras and Del'ti—that our
present transmitters are good enough. With
minor modificati( ng costing , couple of lakhs,
you can transmit from these very transmitters
colour programmes, so that we can use colour
films. Many people are criticising so much. I
cannot understand tMs. The entire film
industry is produ ing colour filmg and my
greatest dime ilty is, if [ want to exchange TV
programmes with any other country. I jannot
do it because my programmes .r. black and
white, they do not have black and white TV
and I cannot use theirs because I do not have
colour 1 .-ansmission. 80 we cannot have re
ationship. If you want to insist on it by
making an emotional spe-ch, as Mr. Shaha-
buddin did, my d ;ar friends, speeches can be
made but 'acts are facts, realities are realities.
We do not want to get stuck on thai
Therefore, this is as far as colour TV i
concerned.

Having done wth radio and TV, then I
come to t ie films. There are many aspects ant
I cannot touch upon all of them. But I can
assure you —for example Mi Sezhiyan made
a very beautiful speech, studied speech about
the budget. I can tell him that on pape ° it
appears that we have reduced it, ilhough in
fact, due to the increase it prices, we should
have asked for m. re. I have found out that in
the Plan budget there were certain proposal s
which could not have materialized till 1981-
82. Therefore, although they were included
earlier we hid to drop them from this so as o
make the budget appear realistic ir stead of
having proposals which we know ar. not
going to materialise. That is why it appears
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that it has been reduced; actually there is not
much reduction. But I would have been more
happy if I were to get more money for my
Ministry for further growth.

Then I come to the film industry. I agree
with hon. Members that much needs to be
done in this field. Altho-oug outwardly the
cinema industry looks all glamour, yet it has
serious probems. And if you realy want to
help it—as some hon. Members have
suggested if you want good cinema to grow—
then the crux of the problem, I have found
out, is exhibition. Unless you have cinema
houses where good films can be shown, all
your effort to correct at the wrong end and
trying to give sermons and good lectures on
having a good cinema will not do. That is
what is thwarting the beautiful films produced
in Bengal. Becaus, there are no cinema houses
to show those films. And this is all a
commercial vicious circle, in which th, whoe
film industry is caught up. You will be
surprised if I tell you this. Do you know that
for the producers to get money in the market,
they have to take it at the rate of inerest of 40
per cent. No wonder they are in the cutches of
unaccounted money and this unaccounted
money is controlling the films. Then it is the
law of demand and supply. Th, other thing is
that this 40 per cent rate of interests an this
money which they have got has to come back.
Therefore, what must be produced are formula
films where they can be sure of getting back
the money. Sir, it is a callous game of
everything having a price tag—everything for
sale, the law of the market, the market value
system, the market economics and market
everything. Therefore such things happen. Of
you really want to help, I entirely agree with
my hon. friends when they suggested that
there must be a method of giving them
legitimate finances. That can be don© only by
recognising the fPm industry as really an
industry. Film-making is an industry. A; one
of the Members, Mr.
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Shrikant Verma, ¢aid, th, film itself need not be
an industry. You can have very good films.
According to me, there are only two types of
films. This division of films as commercial
films and art films is artificial. There are only
two types of films, good films and bad films. A
commercial film can be as artistic as an art
film. Many examples can be given. For
example, the films produced by V. Shantaram
and many other producers and directors like
Sohrab Modi were commercially successful.
And the latest example, if you want one, is
Shankarabharanam. If some of the Members
have not seen it—I have given a repeat show of
this film recently in Vigyan Bhawan—Iet them
see it. (Interruptions) No, I had seen it before.
It is a beautiful film. And then the art films are
also commercially successful. Therefore, let us
not try to distinguish them that way. The
question is how to encourage good films. Some
small cinema houses, not the sophisticated
ones, as Mr. Shahbu-ddin said, can be built.
We must have a movement for more cinema
houses in this country. I think there was some
mistake when it was pointed out qxresHJUjg
BIB UBUI 9U0 JOJ }BITJ—BUII3A

BIUI auios st ajau} sprruj. j -svess jnoj *os sjaAv
IBIH JT ssneoaq ajgqi sjfB} how is it that We
have only about 8,000 cinema houses as
against over a lakh of cinema houses in Russia?
We have with a population of 650 million less
than 10,000 cinema houses, all included. Now
if you take 10,000 cinema houses and calculate
the number of seats available, how can it be
that there are fou, seats for one man? I think
there is some wrong calculation there. (I«-
ierru-pfcons) Even that should not be there,
because this calculation is not correct. In short,
Sir, we have a paucity of cinema nouses.
Therefore, if we accept this, what can be done
is to recognise cinema as an industry. If you
can give money for banks and Hotels, why
cannot the cinema houses get money from th,
banks, especially
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when the investment is safe and secure
because they never lose? Therefore, the banks
should be only too glad to advance money for
building cinema houses. I am having a
proposal to consider whether the Film
Development Corporation should not stand
guarantee for persons constructing cinema
houses getting loans from the banks, on
recognition of this as an industry. I am
proposing to bring two Bills in the next
session: one, the Cinematograph Bill, and the
other, the Cine Employees' Protection Bill. So
two Bills I am proposing to bring, which will
directly make this an industry and will also
help give benefits to the artistes who have
outlived their lives as artistes and are in very
bad conditions. Such persons “an be helped.

SHRI KALYAN ROY: Some ol them can
be nominated to the Rajya Sabha.

SHRI V. P. SATHE: Oh, yes, if you make
way for them, we will be quite happy to do
that.

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Banks are giving them loans, but th,
"y thing is that they get a low priority. If the
hon. Finance Minister can give them
instructions that this is to be treated as a high
priority, they can give it straightaway.

SHRI V. P. SATHE: That is precisely what
I propose to do, to take this whole matfcsr in
its totality. I want good Alms to be created.
And we are proud that internationally we have
won acclaim. My hat off to Satyajit Ray who
for the first time took our cinema to the
outside world and proved that it is not only
equal to the o'her cinemas but also in certain
respects better than the other cinemas in th,
world. But may I tell you one thing honestly? I
have been abroad recently—and before that
also I had gone—to attend certain film
festivals. The latest one was to the Karlov
Vary. Mind you, the experts there told me
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that unfortunate: y the image is that
because certain couple of films got
awards, Satyajit Ray has produced some
films on >ther aspects of life than on the
poverty of India. Only two, I think, ' \sani
Sanket" and "Pather Panch; 1i" have
projected poverty, showing ,he poor
people's life. What happened?  They
won awards.

AN HON. MEMBER: They were
classics. They v ere not on poverty.

SHRI V. p. SATHE: Because they
have won the awards, outside, somehow,
the image, , the western world of India is
still tl at of the India which Rudyard
Kripling had painted it to be, with snakes,
the maharajas, jungles and beggars. Th
somehow becomes an image. Becai se of
what we have seen, in the mag izines etc,
when we think of Africa, tie immediate
impression is all jungles, dense forests,
crocodiles everywhe e, and the negroes
and naked peop-e living in there.

SHRIMATI KANAK MUKHERIJEE:
Satyajit Ray h; 1 given answers to these
in today's paper.

SHRI V. P. SA THE: I am supporting
Satyajit Ray. Mrs. Kanak Mukher-jee,
have patience. I am not criticising
Satyajit Ray. Just have patience.

This impressior is created by what is
depicted agair and again by the western
media tc the west. There is another India,
a modern India, a thinking India, a 1
India with electronic advance, an India
with scientific advance. Such t lings will
not be projected. What lappens is this. A
recent film whic won the prize in
Karlovy Vary, is "Neem Annapurna".
That film is abou dire poverty. For a
morsel of rice, what happens to a family?

SHRI KALYAI ROY: I that not a
reality on aecc-unt of thirty years of your
rule?

SHRI V. P. SATHE: That is all right.
You can think in terms of a
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revolution.
will agree.

In that view, we, both of us,
But that is different.

I am saying that when you want proper
presentation of India, a cross section, all
types of films must go and they should
be shown. They will be very popular,
mind you. These films win awards, but
people do not see them. The other films
do not win awards, but they are seen
more. We want to help the film industry
in every way to solve their various
problems.

Then comes the Press, the last media.
As far as the Press is concerned, I would
like to reiterate once again—1 this does
create  difficulties—We believe in
complete freedom of the Press.

SHRI KALYAN ROY: That means
freedom to sugar barons and jute
barons.

SHRI V. P. SATHE: That, we will see,
how to control it. I am coming to that.
Sir, how should the freedom of the Press
be guaranteed? You have also to think in
terms of how you can help the small, the
medium and the language Press, and
unless they have the economic viability,
the freedom is meaningless. The big
people, the big houses, the monopoly
Press, can take care of themselves, Sir,
the small people, the small Press cannot.
How can we help them without adversely
impinging on their freedom. That is
where your newsprint policy and ad-
vertisement policy can play an > im-
portant role. I entirely agree, I am
seriously considering this proposal,
whether we can have some sort of a Press
Development Corporation or some such
thing which can finance the small Press
or which can itself run, as was suggested,
printing presses and do job work for these
people. How can we help them? We want
to help them, and we are serious on how
they should be helped. I entirely agree
that 60 per cent of the newsprint we have
to import. Most of the newsprint, we have
to import, by spending the thard foreign
currency.
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Why should we allow it? Now, it is for you
to consider. Shall I encourage the spread of a
chain of editions of a big house newspaper,
pushing out the small newspaper from the
district towns op local areas, in the name,
again, of freedom? Shall I give newsprint to
them, 60 per cent or 70 per cent of newsprint
only to a few houses to start more and more
editions? Or, shall I give protection to small
language papers by giving more newsprint to
them? This I have spelt out as the basic thrust
of our present newsprint policy. We will take
even more steps to achieve that objective.

Then comes advertising. There also comes
the price-page schedule business, the
Supreme Court decision, and all these factors
are there. And the major newspapers carry
away all the advertisements. Now, I entirely
agree with Mr. Shahabuddin when he says
that advertisement must be on a commercial
footing. Perfectly right. If Lever Brothers or a
private house can decide where they will
advertise, what they will advertise and what
rate they will give, why should the Govern-
ment not have the same privilege? Then I can
decide whether I should give more
advertisement to language newspapers which,
in fact, have a larger circulation. Why should
I not do that?

PROF. RAMLAL PARIKH: Before the
hon. Minister closes this point, 1 would
request him to enlighten us as to how he
proposes fo review the advertisement policy
to ensure that this overweightage to English
newspapers, particularly the big newspapers,
in the matter of advertisements is given up
and the regional language papers are
guaranteed their legitimate share in
government advertisements.

SHRI V. P. SATHE: The first thing that
we ar, going to do is to treat all newspapers as
national newspapers.
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PROF. RAMLAL PARIKH; Very good.

SHRI V. P. SATHE: No distinction
hereafter is going to be made for preference
to English newspapers as against language
newspapers either on the test of circulation or
on any matter. That will do away with much
of the mischief that is at present there.

SHRI LADLI MOHAN NIGAM (Madhya
Pradesh): Rates also.

SHRI V. P. SATHE: Rates also we will
consider. I began by saying that we must have
uniformity of rates for language newspapers
and English newspapers. This is the policy
which we are seriously considering.

SHRI LADLI MOHAN NIGAM: You are
still considering it? You have not yet
decided?

dagim wd (awm § g wAY
(v darrrm wagt) © et g o
afsa

SHRI V. P. SATHE: I will tell you, I am
not making a commitment on this because the
group on advertisement policy which I had
created is giving its report. It will come
within a week. We will then take a positive
view. Then .

SHRI LADLI MOHAN NIGAM: For
language newspapers. . . (Interruptions)

SHRI V. P. SATHE: I have said it. As far
as the press is concerned, there is one more
point. Then you can ask me questions. Sir,
regarding the new Press Commission, som,
uncharitable remarks were made by some
friends about certain members. Now, Sir, if
you would like to see .

SHRI KALYAN ROY: What is the
competency of these people?

SHRI V. P. SATHE: That is what
precisely ... i
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SHRI KALYAN! ROY: And what is the
incompetent y of Mr. Chalapati Rau?

SHRI V. P. S/ THE: Don't compare two
individuals. Such comparison is very
uncharitabe. Never compare two individuals J
ike this. Never compare two such
individuals—never— because it will hurt both
in the process. Never do that.

I am going to justify and show you the
quality of tie persons that we have kept, witho
it criticising the previous body. N)W, what
we decided this time to do i to have
representation on the Press Commission of a
cross-section of the industry. There should be
rep esentalives of small papers, there hould be
representatives of me lium papers and there
should be representatives of language papers.
This was what had been neglected. Actually
in the previous personnel, | here was not a
single membe, representing the vast section of
language nev spapers either from the South or
fron Urdu or from any other language.
Therefore, we decided this time tha this thing
must be set right. Now what have we done?
Apart from Just.ce Matthew, we got, because
we needed an expert in legal matters ...

SHRI KALYAN ROY: S. K. Mukherjee.

SHRI V. P. SATHE. Now, what have you
against him? (Interruptions) A retired judge,
who has been Vice-Chancellor
(Interruptions) He may not like hi 1.

SHRI KALYAN ROY: It is not a question
of my liking him or not liking him. Wha . is
his performance?

SHRI V. P. SATHE; Where?
SHRI KALYAN ROY: Central

Government's Industrial Tribunal, Please ask
the Ltb-nir Minister.
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SHRI V. P. SATHE: If he has given some
decisions against you ...

SHRI KALYAN ROY: Not some. Ail the
decisions

SHRI V. P. SATHE: ...I do not know how
you can judge him on that basis.

We wanted a working journalist and Mr. P.
V. Gadgi!, an eminent journalist from
Mabharashtra, was taken. Every man from
Mabharashtra will say Ib at he is one of the
best persons. He was honoured with Paama
Shri. Apart fron. that, h, ha'? been known as
one of the most eminent journalists of
Maharashtra ...

AN HON'BLE MEMBER: He is very old.

SHRI V. p. SATHE: He is not too old.
Then, we took Mr. Ishrat Ali Siddiqui who
was also a member there—a well-know 1,
veteran, Urdu journa'ist, formerly a member
of the committee appointed by the U.P
Government to recommend measures for
information and publicity and to commission
Samachar. He wa, the Editor of a small L'rdu
newspaper 'Quomi Awaz'.

SHRI SYED SHAHABUDDIN: It is an
organ of tH/> Congress Party.

STIRI V. P. SATHE: Then, why the
prev'ous Governmeit appointed him?

SHRI MANUBHAI PATEL (Gujarat):
Because, the pievious Govern-ment was
impartial.

SHRI V. P. SATHE; and Mr. Ran-poiated
him and you should be happy ihom it.
Then, Mr K. R. Ganesh...

SHRI MANUBHAI PATEL: Eminent
journalist?

SHRI V. P. SATHE, ,-nd Mr. Ran-bir
Singh, Editor of Milan. Everybody tjeed not
he a p.'inalist. You had
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iwu persons before, Mr. Dwivedi and another
gentleman who was not a journalist. He was
Mr. Moinuddin Harris ...

SHRI SADASHIV BAGAITKAR
(Maharashtra): He was Editor of Anjuman
for a long time...

SHRI V. P. SATHE: Long, long before.

SHRI MANUBHAI PATEL; You said you
would not compare two persons.

SHRI V. P. SATHE; I am not comparing. I
am only saying that when you had an
independent man, we flso have an
independent man like Mr. K. R. Ganesh.
Then, you had Vatsyayan. You were saving so
much about Khushwant Singh, Hindustan
Times, etc. Vatsyayan wag; a member of this
committee. He is an eminent poet, writer and
novelist. Vatsyayan wag brought in in place of
Akshay Kumar Jain. I am not trying to com-
pare. I did not blame the Government then. I
am asking you not to blame this Government
for what is happening in the newspaper world.
On the ground of superannuation Akshay
Kumar Ji was shunted out and a person who
was ten years older than Akshay Kumar Jain
wag brought in as editor—he was 71 years of
age. He was brought in as editor and also ap-
pointed on the Press Council. I respect
Vatsyayan. He is , good novelist, m his place
we have taken Amrita Pritam. You ask
anybody about Amrita Pritam, who is a writer,
novelist ...

SHRI MANUBHAI PATEL: Eminent
journalist?

SHRI V. P. SATHE: Why should
everybody b, a journalist? 1 ,m against this
idea. There must be some others also who
have some aesthetic sense .

SHRI JAGDISH PRASAD MATHUR:
You ask Khushwant Singh about Amrita
Pritam?
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SHRI V. P. SATHE; When you find
it convenient you us; him. Otherwise you
criticise him.

SHRI MANUBHAI PATEL: It is your
privilege to use him.

SHRI V. P. SATHE: I am not spelling out
other items. I will mention one more item and
that will be enough to justify the new terms
of reference, and that is relating to the right
of every citizen to privacy. In the entire
Press, today, the biggest casualty is the
ordinary citizen. What defence has he got?
You say "Oh, let him go to a court of law and
file a defamation suit". Lawyers like Mr.
Dhabe and I know that filing a defamation
suit is, in fact, inviting more trouble.

AN HON. MEMBER: It is only for the
benefit of the lawyers.

SHRI V. P. SATHE: Yes, it is only for the
benefit of the lawers and filing a defamation
suit means further defamation. Mr- Dhaba
and I know this and we all know it. Is this the
protection? And, Sir, there is the general
Code. 1 would like to know what has
happened to this Cods. Something i
published in the newspaper on the front page,
damaging the reputation of a person, whether
it is Mrs. Gayatri Devi or Shrimati Vijaya
Raje Scindia or whether it is anybody. You
can publish anything about anybody on the
front page damaging his or her reputation
and, when there is a contradiction issued, the
Code is or should be that the contradiction
must be published in the same place with the
same prominence.

AN  HON'BLE
prominently.

MEMBER: More

SHRI V. P. SATHE: More prominently. I
this ever done? Every time it goes by default
and you will find that damage is done to the
reputation of the ordinary citizens who are
defenceless. Forget about the Government,
because the Government can take care of
itself and it is strong enough. But it is in the
Press, my dear friends, where most of the da-
mage is done to the individual citizens who
are defenceless. Therefore., this
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aspect also we ha\e to put before the
Commission and I want it to consider
this seriously. Tl ere i° also the aspect of
delinking nd of how to curb monopoly.

SHRI KALYAN ROY: What about
the mass-scale vi< timisation going on in
"Th, Hindustan Times"-': Four senior
correspondents have been sacked from
IV ay, the day Mr. Khushwant Singh
took over. {Interruptions). Who is going
to give evidence before the Press
Commission?

THE VICE-CI AIRMAN (SHRI
DINESH GOSWAMI): Just a minute.
Our debate was t > end at 3-30 and it is
now 4-40. So, Mr. Minister, kindly reply
to the poir t; only and do not take notice
of th i interruptions.

SHRI V. P. SATHE: I have practically
ended. I have practically dealt with all
the media that are under my control, Sir.
More than  enough has been said. Sir, as
some Members have said, some point:
might have been left out; very \aluable
suggestions, as [ said, at the | ery
beginning, might have been left o it. I will
deal with them individually if the
honourable Members meet i ie and I
will see what I can do tl help any particular
individual asbe tas I can. But, I can
assure you, our desire is to put the media

in its  ight place and to use it for the
servic- of our people. That is the
objective  and it is with this objective in

mir i that we function. (Inferruptions).

THE VICE-C HAIRMAN (SHRI
DINESH GOSWAMI): Now, we shall

take up the nex- item, the Appropriation
(No. 3) Bil, 1980.

SHRI SHIVA CHANDRA JHA: Sir.
on a point of or ier.

THE VICE-( IHAIRMAN (SHRI
DINESH GOSWAMI): What is the
point of order?

[ 28 JULY 1980 ]

Information & 234

Broadcasting

ot fra = wn (feme) - ww
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T TG I3 AR ST S
o § W1 A agdfeee arr
IR Fgi @ew 2T | (Interruptions)
fan 7@ qer 2, FafEee 9T 3
17 AT qH 84 & |

SHRI S. W. DHABE: What about the
Press Commission? The honourable
Minister said that he will consider the
suggestions and give the clarifications.

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): I think he has
clarified enough on' the points about the
Press Commission and I don't think there
is any need for further clarification. We
take up now the Appropriation (No. 3)
Bill. Yes, the honourable Minister.

sit fora =z = ¢ 39 faq aa &
wdt 4y, WA @A g |

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): H. has dealt
with the Press Commission at length.
{Interruptions).

SHRI SHIVA CHANDRA JHA: How
do you know that he has replied to my
points? {Interruptions).

SHRI LADLI MOHAN NIGAM: Sir,
on the terms of reference there are so
many questions to be put.
(Interruptions).

SHRI SHIVA CHANDRA JHA: How
do you know that he has replied to my
points? Kindly give me two minutes.
{Interruptions). Kindly allow me two
minutes.

SHRI V. P. SATHE: I have already
dealt with the terms of reference. 1 have
clarified them and I have circulated them
and, so, I don't think, Sir, that more can
be said or I can enlighten the Members
any more. On this let there be no more
discussion.
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THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): I think Mr. Sathe has made a
very encouraging speech and, therefore, let
us go to the next item. (Interruptions) _

SHRI MANUBHAI PATEL: Very
encouraging and very rhetorical. But certain
clarifications are to be sought and you should
allow the clarifications.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): All right. I am giving an
opportunity to you, Mr. Jha, and to Mr. Patel.

=Y fng =¥ AL FTEATTE AERY,
e WY T A wE g e
Sg § aga aufaar & w97 2,
JAAE §, F2°T AW & HIT R I% T
stz fifery 95 #1 Ww 747 freem &
W7 A Wq I BNF AT & A ITF
#1 g4 wgAl & wew faww & 57
oA FETE ...

THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): Ask questions.

It is already 4.45.
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“Role of the Press in a develop-
ing, democratic society.”
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(Interruptions).

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): I cannot permit' this. Then I go
on to the next item, because I cannot permit a
debate on that. The hon. Minister.
Appropriation (No. 3) Bill.... (Interruptions)
You cannot force a debate . .
(Interruptions).

SHRI SHIVA CHANDRA JHA: This is
not fair. In protest, I walk out
(Interruptions).

SHRI S. W. DHABE: 1 wanted to ask
some questions on the Press Commission. |
have not been allowed. I also walk out.

{At this stage some Hon.' Members left the
Chamber)



